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A~"~I~l,.ted t,. St.tes/U .... Territories 
f~ "1W~t el, soJa~ .. ~ t9 lJij-and-J'IUl 

victims 

4682. ~ \~'~, ~aADllANl: Wilt 
the Minister of SHIPPING AND TRANS-
PORT.\le Aiease4 to st<J,tc : 

(a) the am01lnt allocated to various 
States and Union Tcrritorks during 1984-
8S for distribution of solatium to hit-and­
run victill¥I' q I 

(b) the Dllmber of clui m cases teoeived 
from dift'a'ent States and Union Territories 
durina' ·191~8I5.; and 

(e) the amount released to ditfer\'nt 
States and Union Territories during 1984-
8S for such hit-and-run victims? 

THE MINISTER OF STATE OF THE 
MINIS"FRY OF SHIPPING AND TRANS­
PORT (SHRI' Z:R. ANSARI) : (a) to (c). On 
introc:htction of tbe Solatium Fund Scheme, 
initially certain amounts of funds were 
placed on ad .. hoc basis at the disposal of 
State atltlloriaies fo.r payment of Solatium 
to the victims of Hit-and-Run accidents. 
Furtber releases are being made as per 
requirOJqcn's in,ill'latcd from time to time 
by the concerned ,State Govt. authorities. 
So far a total of Rs. 60.63 lakhs have been 
released to different State Govts./UT 
Admns. Out of this. an amount of Rs. 
18.301Ia_bJ reDresents tho releases made 
in 19Ut~ 'The "umber of cluim cases 
recei-.d ia 1984-35 as reported by the 
State Govts./UT Administrations is 695. 

Non-operational expenditure iD(lIrred by 
Hindu.tao Sbipyard Ltd, Visakhapatoam 

~" Shllll S.M. BHATTAM: Will 
the Miniel« of SHI;P.PING AND TRANS­
PORT be pleated t() sUIte: 

(a) whether it is a f.lct th.tt the Hindu­
stan Shipy~rd Ltd., Vi5akhapatnam is mak­
ing altcratiet1I/~JlItfuctioll of office build· 
ioas etc. and laying of roads by cutting 
hiJlocks involvins heavy non-operational 
COlt, 't 

(b) if SOt the year-wise non·opqf ... tiQQ~ 
expenditure of that nature since 1982-83 to 
1984-85 ; and 

(c) the steps taken by Government 
to reduce such run-away non-operational 
costs exclusive of the expenditure incllftWlld> 
on the Shipyard's housing estate ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z.R. ANSARI): 
(a) Hindustan Shipyard Ltd., Visakha­
patnam is implementing various items of 
work sanctioned by the Government in­
cluding major modifications to the adminis­
trative and techuical building which was 
built in early 1940, with a view to provid­
ing facilities for various technical and 
administrative functions such as housing 
of new computer, production control and 
project management department. It also 
includes laying of a direct road from the 
Yard·s main gate to the administrative 
and technical block as the existing access 
is through production areas and not con­
sidered safe for movement of vehicles and 
men. 

(b) None of these costs can be con­
sidered as non-operational as the facilities 
being created under Stage II development 
are for the improvement of the operational 
efficiency of the infrastructure in the 
Shipyard. 

(c) Does not arise. 

Plying or vehicles, road aeddeDts and 
quality control in manufacture of 

vehicles 

4684. SHRI MOOL CHAND DAGA : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether according to study of 
experts by 1990 the number of vehicles 
plying on roads in India would rise three 
fold from the present six million vehicles; 

(b) whether statistics show that 66 
per cent of accidents are due to mechani­
cal defects like failure of brake, steering, 
light, tyre etc. While in U.S A. it was only 
2 per coni on this account ; 




